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paper, now infrastructural support is being

given. The wagon supply has been increas-
ed to 250 wagons per day from 170 wagons.
About raw material I have already men-
tioned. Fiscal concessions have been given.
Basic excise duty has been reduced on
writing and printing paper by Rs. 425 per
tonne. And for using non-conventional
raw materials to the extent of 50 per cent or
more, there have been concessions on that
count. Varijous fiscal steps have been taken
to encourage the production.
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Electrification of Railway Lines in Kerala

*439. PROF. P.J. KURIEN : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether the Railways have any long-
term plan for electrification of railway lines

in the country ;

(b) the criteria adopted in electrification
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of railway lines ;

(c¢) whether electrification of railway lines
has not been done in Kerala ;

(d) whether the Government of Kerala
has requested the Railways to electrify at
least some sectors ; and

(e) if so, the steps being taken in this
regard ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURY) :
(a) No, Sir.

(b) The main criterion for taking up
Electrification of a Section is the needs of
operation and the relative priorities of
different Sections.

(c) and (d). While there is no electrifica-
tion of railway line in Kerala as of present,
there had been some demands for the same.

(e) Due to funds constraint and relative
priorities, no electrification of lines is pro-
grammed as of present in Kerala.

PROF. P.J. KURIEN ! Sir, my question
is whether the Railways have any long-
term plan for electrification of railway
lines in the country. To this, the answer
is an emphatic no. I find it difficult to
believe it but since I know the Minister is an
honest person, I do not disbelieve him.
However, I would like...... (Interruptions).

AN HON. MEMBER : Sir, he is awar-
ding certificate.

PROF. P.J. KURIEN : T would like to
ask the hon. Minister why is he not having
a long-term plan for the electrification of
railway lines ? The National Transport
Policy Committee has recommended that
every year 350 kilometres of railway lines
should be electrified in a phased manner.
The Cabinet Committee on Congervation
of Energy have also recommended that the
electrification should be accelerated and
every year thousand kilometres of railway
lines should be electrified. I would like to
know whether the Minister is not aware of
this ? If, instead of diesel engines, electric
engines are used, the operational cost can
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be reduced by 15 to 20 per cent. In view
of all this, why is it that he is not having a
long-term plan for electrification of railway
lines ? What is his reaction to the recom-
mendations of the National Transport
Policy Committee and the Catinet Com-
mittee on Conservation of Energy ?

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Mr. Speaker, Sir, the hon.
Member seems to be knowing a lot on this
subject. It is true that the National Trans-
port Policy Committee, in their Report in
1980, submitted that the electrification of
at least 350 kilometres railway lines per
year should be done in the next ten years
in a phased manner. Again, the Cabinct
Committee on Energy-Conservation have
also recommended an accelerated rate of
electrification of 1000 kilometres of railway
lines per year from 1984-85 onwards. The
Ministry of Railways has accepted this
recommendation and has created the neces-
sary infrastructure for achieving the rate
of 1,000 km per annum during the Seventh
Five Year Plan. However, there is one
big “if*”, and that is, if the fund is avail-
able. 1f actual implementation has to be

done, funds must be given for
implementing the recommendations
of the Cabinet Committee on Energy.

Now the plan resources limitation
makes it necessary to give priority to the
sections that carry the heaviest density of
traffic so that the maximum of saving in
working expenses, in consumption of diesel
oil is effected by the investment made for
electrification. First we gave priority to
Delhi-Calcutta route. Now we are work-
ing on Dethi-Bombay and then Delhi-
Madras. Once this"is completed, then we
will switch on to other pockets.

Electrical traction requires heavy initial
investment but running expenses are cheap-
er, as compared to coal or diesel traction.
Investment in eclectrical traction is found
to be remunerative only when high density
routes are there. It has been assessed that
routes above 22 million gross tonnes per
route km quality for such investment. The
total route km under electrical traction in
the Indian Railways as on date is 6,250,
which is only 10 per cent of the entire route
that we have. The outlay for investment
in 1984.85 is Rs. 160 crores. For electri-
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fication of 1,000 km, we require Rs. 250
crores per annum. If this money is given
to us, certainly we are ready for this rate
of construction.

PROF. P.J. KURIEN : I must thank the
Minister for giving very clear and specific
answer to my question. I wanted to know
the priorities for selecting railways for
electrification. But it is not very clearly
spelt out.

AN HON. MEMBER : Malda.

PROF. P.J. KURIEN : He has stated
that the main constraint is paucity of funds.
He has also given sufficient hint that once
we electrify the lines, we are saving diesel
which we are importing. So, I will make a
suggestion—it is not a question-—that some
of the funds from the Petroleum Ministry
can be diverted to this Ministry, so that we
will be able to save foreign exchange on the
import of diesel. Coming to my second
supplementary question, hc has correctly
given some priorities for electrification.
But, is he adhering to those priorities ? He
has stated that 6,000 km have already been
electrified. T may say for his information—
I am sure, he is already aware of it—that
not a single km of railway line is elecirified
in Kerala. He has stated in the answer
““No programme at present for electrifica-
tion of lines in Kerala.”

The Railway authorities know that the
Trivandrum-Ernakulam railway line is
having the maximum density passengerwise
and goods traffic-wise also. You can
verify it. Again the revenue is also maxi-
mum in the Trivandrum-Ernakulam Sec-
tion. Also, Sir, the Kerala Government is
prepared to give electricity at a cheaper
rate because we produce electricity from
hydro-power and not from the thermal
power. In view of all this, why is it that
you have not provided even a single Kkilo-
metre to be electrified in Kerala ? If your
present priorities are such that Kerala is
excluded, I would ask you to kindly re-
cast your prioritiecs so that Kerala is also
included.

SHRI A.B.A. GHANI KHAN CHOU.-
DHURY : Mr. Speaker, Sir, there is a
criterion. The criterion, as I said, is den-
sily of traffic. Now we have to take itin
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a phased manner, because we do not have
money. I do not say we will not do electri-
fication in Kerala. That is not my answer.
But what priorities at the present moment
we have, we have given and where we are
working, that too 1 have stated. Delhi to
Calcutta route has been completed. Now,
we are trying to complete Delhi to Bombay
and then Dclhi to Madras. Once this is
completed we will concentrate on other
routes. The reason is that one has to act
according to the availabilitv of funds.

Now, with'regard to the argument whether
the petroleum fund can be diverted, that is
for the Ministry of Planning and the
Ministry of Finance, becauce it is they who
have to do this. I can only assure the hon.
Member that I will take note of his sugge-
stions that the electric charge will be very
less. But the question of investment re-
mains. So, we have to look into that part
of the story t0o0.

SHRIMATI SUSEELA GOPALAN : Sir,
the hon. Minister has said the resource
constraint is the main reason for not taking
up electrification programme in Kerala.
Sir, it is not only in regard to the electri-
fication programme, but even in regard to
the on-going schen.cs Kerala has been dis-
criminated against. The Hon. Minister
has said that he has summoned the General
Managers and asked them to complete the
on-going schemes in other centres, but with
regard to Kerala, here he is discriminating
against even in regard to the¢ on-going
schemes. He is not taking them up. So, I
think it is not only with regard to electri-
fication, but also with regard to the on-
going schemes that Kerala is subjected to
discrimination.

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Mr. Speaker, Sir, I refute this
charge. Basic difficulty is funding. Re-
cently I have been to Kerala and I have
talked to the Chief Minister of Kerala and
requested him to send the priority schemes.
Sir, every State is anxious to have more
land, more workshops, more electrification.
It is quite natural, but because of funding
position I have told them to give some
sort of priority.

SHRI M. SATYANARAYAN RAO:

So far as South is concerned, first of all I
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would like to say that I should not be con-
sidered as a parochial person. But, Sir,
injustice has already been done to south so
far as construction of new railway lines
is concerned and also so far as
electrification of lines is concerned.
You know the distance between Delhi and
Trivandrum is large. But taking into
consideration the distance and also the
fact that you are contemplating introduc-
tion of fast trains between Delhi and
Trivandrum and other places, I would say
that electrification of this route has not been
completed. My information is that electri-
fication of the line is completed only upto
Agra and from Vijaywada and Madras.

The rest of the line is not at all electri-
fied. If this is the case, then the hon.
Minister has promised in this House that
he is going to introduce the fastest Expres-
ses from Delhi and from Bombay to
Trivandrum and all that. How is it pos-
sible when the fund is not there ? You
have not completed cven the doubling of
lines. Thatis why there is so much of
delay in coming from South to North. Is
he going to complete the electrification and
also doubling of the lines ?

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Mr. Speaker, Sir, I have spelt
out the target. I have never said that this
has been completed. I beg not to be mis-
understood. I have said that our present
target is from Delhi to Bombay and from
Delhi to Madras. If this is completed, we
will consider other cections and the question
of the fund is a basic constraint. I have
explained to the hon. Member personally
about the basic constraint of funds. If we
have the necessary infrastructure, then what
can be the objection for electrification of
the line in a particular region ? I don’t
understand. (Interruptions). The only point
I have read out is that if you want to
electrify one thousand kilometres we require
Rs. 250 crores per annum. That fund is
not there.
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